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IN THZ CENTRAL ADMIN ISTRATIVE TKRISUNAL : HYDERABAD BENCH
AT HYDERABAD
O0.5,Nos, 1064/92
+
1084/92 . Date of Order: 1€,2,95
BaTWEEN ;
i, A.orinivasa Rao 11, M3,Arifuddin
2, K.Jagadeeshwar 12, T.Prabhu
3. G.Venugopal keddy « 13, L.K.,Jayasree
4, S ,.Madhusudan 14, N,Vimala Prasad
5, V.o, h,Murthy 15, D,satyaranayana
6. Ch.Prasada Rao 16, C,Satyamemayana
7. M.J.oubramanyaeswar 17. N.hajeswari
8. T.Rama Devi 18{AR%Balasumitra
9, K.Narsing Rao 19, B.lakshmi Devi
16, M3 ,Azeez Ahmed 20, K.,A mbika Devi
.. apblicants
AND
1. The Chief Superintendent of Central
Telegraph Office, Hyderabed,
2. Senior Superintendent, Telegreapn Traffic
Hyderabad Division, tyderaoad,
3. The Director, Telegraph Traffic, A.P.,
Circle, Hyderabad,
4, The Chief General Manager, Telecommunication, -
A,P.Circle, HyGerapad,
5. Union of India, rep, Dy the Director General,
Telecommunications, Department of Telecommuni-
cations, New delhi, . .. Resgondents,
O.4.No,1084/92
Between;
i, A.¥Xushal Rao 5, V.a,.Prepbhakar
2. N.Veenadevi 6, K.Annapurna
3. M.oaraswathi 7. Mohd., Fageed Ahmed
4, C,sandhyasri '8, N.Kishan
.. Hpplicants
AND
1. menior Superintendent Telegraph Traffic
Hyderabad Division, Hyderapad,
2. The Cnhief wuperintendent of Central Telegrapn
Cffice, Hyderabad.
3, The Superintendent, Telegreph Traffic,
GunturlDivision, Guntur,
4, The Superintenuent, Telegraph Traffic,
Warengal Division, Warangal,
}
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5. The Chief General Mansger,

Telecommunications,
A.P, Hyderapagd.

6. UNion of India, rep, by the Director Cgneral,
Telecommunications, Lepartment of Telecommu-
nicat%ons, New-Delhi,

[
7. The Djirector, Telegraph Traffic,

A.P.Circle, BHyderabad,
|
Counsel for the Applicants

|
Cpunsel for the Respondents .

.. Resporde

nts,

..'Mr.K.Venkaqé%wara Rao
{in both thé 0.As,)

.. HMr, N.V,Ramana

{in 1064/92))

I Mr,N.V.Raghgva Reddy

COLAM -

HON'BIE SHRI A,V,HAR IDASAN : MEMBER (JUDL,)

HON'BIE SHRI A.B.GOKTHI { MEM3ER (ADMN.)

e

(in 0,A.108

4/92)




0.A.No,1064/92 ! ]
+

O.6,No, 1084/92

Date of Order:|16,2.95

X As per Hon'ble Shri A,V,Haridasan, Mem ber (Judl,) X

Since the facts and the guestion of law
involved in both the cases are similar these applications

are peing considered and disposed of by this common order.

Ve

o’

2. The applicants in OA,1064,92 were recruited .

as Short Duty Telegraphists and the applicants ir OA.1084/92§
i
were recruited as sSnort Duty Telegraph Assistants on differe

dates in the year 1981, When their services weré terminated

they challenged the same filing W.,P.Nc.7430/82 béfore the
High Court, In W,P.M.P,10866/92 an interim orde# was iégae.
directing the department not to termirate the sefvices of
the gpplicants-until further orders, The Writ Petition

was after the commencement of the Trikunals Act transferred
to this Tribunal and numbered as T4,448/86 and was disposed
of on 27,3,87 sétting aside the orders of termination,
Thereéfter the services of the applicants were r%gulatﬁ&uA
as Telegraphists/felegraph Assistants,but their grievance
is that they have been adjusted towards yacancieé which;
arose in 1988-89 so that they have sufferréd loss of

- seniority, ‘'Hence in this application they haVe prayed that if
may be declared that they are entitled for reguiﬁr‘absoﬁﬁtionf
lr.No,209/3/71-8TB/-1(PT), dated 5,6,73 read withnl o
in accordance with thefr.No,207/66/80,5T8, dated £8.3,8% e
issued Py the Director General P&T with COnséqueﬁtial

benefits, holding that the action of the respondents in

regularising the services of the applicants duriny 1988-89
by placing them below the candidates recruited subsequent
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to them in terms of Directer General P&T letter dlated

31,10,80 as illegal, arbitrary and violative of articles

t
14 and 16 of the Constitution. @ b

3, In the reply statements the respondents in f
1

. | I

both the cases pave raised almost similar contenﬁions. \

. )

The fact that the applicants recruited in 1981 aﬁé that

they were regularised in service are not in dispure. The
. | |
respondents contention is that the applicants co%ﬂd‘not i

| A

be considered for regularisation earlier because &f the
pendency of the cour%:ases.

’ | |
4, The pendency of court cases should no& nave in

3 |
the normal Course stood in the way regularising the |

!

seryices of the applicants on the respective dates of

v’

entitlément. Héwever, the counsel for the applic%nts
submitted that the applicants would be satisfied ﬁf théﬁ\\H#‘M
applications are dispesed of with the direction t¢ the |
respondents to regularise the services of the app&icants

with effect from the dates on which.any person immediately
junior to them and recruited like them has been régularised.

- . . i
The respondents counsel under instructions from th

L))

department agreed that the applications may be disposed of
i
with such & direction,

|

5. In the light of what is stated above S?th
|

these applications are disposed of with a direction to the

|

', respondents to regularise the services of the applicants in

thesSe cases with effect from the dates on which tqe immediate
junicrs of respecfive applicants were regularjsed ﬁn
service and grant them noticnal seniority and fixétion of
pPay . fhe monetary benefits if any flowiny ocut of such
earlier regularisation and fixation of pay snhall be given to

the applicants from the date of filing of this application

i : h
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.0Ff communication of this order, . No order as to <osts
|

i.e, 26,11,92 within a period of 4 months from the éate

»
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ﬂ
(4.8 ,GORTHI) . (A, Vv, HA}\IDA&)AN)I
Member (Admn, ) Menber (Judl, )

X |

Gated : 1l6th February, 1595 ‘I

(Dictated in Open lourt) ﬁ

frt-

sd Deputy Raglstrar(Judl )‘f
W i

Copy to:= H (
1« The Chief Superintendent of Central Talwgrmqh 0ffice, H

2. Senior Supsrintendent, Telegraph Traffic Hydurabad
Divisien, Hyderabad. w Je
!

3, The Director, Telegraph Traffic, R.P.Circla, Hyd. i
4, The Chisf Genaral Managar, Talacﬂmmunic@tidﬁ A.P.Circldb'
Hyderabad. . W 1
5, Tha Dirscter General, Telecommunications, Dmpartmant of {1
Telzcommunications, Unlan of India, Naw Dﬂlhl- *

6., The Supsrintendant, Telegraph Traffic, Guntur DlVlQﬁ&EDhm
Guntur. \| ‘ ;
7. The Supsrintendent, Telegraph Traffic, darangal Divisiofj
Warangal. | E
g, Ons copy te Sri. K.Vsnkatssuvara Rao, advacata, (in b-th i

the 0.As), CAT, Hyd. W
| |

9, One copy ta Sri. N.V.Ramana, Addl. CGSC, GPT, Hyde !

|
, CAT, Hyd

|
10. One copy to Sri. N.V.Raghava Reddy, Addl. EGS
11, Une copy to Library, CAT, Hyd. : - i

12. One spare copye. . ﬁ

Ram/=-



